H TEM NO. 1 COURT NO. 9 SECTION |1 A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQ(s). 1240 OF 1999

STATE OF PUNJAB Appel
| ant (s)

VERSUS
BALWANT RAI Respondent ( s)

(Office report regardi ng paynent of fee to A C.)

Date: 18/08/2005 This Appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE B. P. SI NGH
HON BLE MR, JUSTI CE S. H KAPAD A

For Appellant(s)
M . Kul di p Si ngh, Adv.
M. Arun K. Sinha, Adv.

For Respondent (s)
M. Rana Ranjit Singh, Adv.(A C)

UPON hearing counsel the Court nade the foll ow ng
ORDER

The fee of amicus curiae is fixed at Rs.500/-.

( Satish K Yadav ) ( Phool an Wati Arora )

Court Master Court Master



